Resolution re
appointment of a Parliamentary

[Shri Arjun Arora.]
the hon. Minister for Parliamentary

Affairs should be as greatly concerned
as T am,
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SHRI SATYA NARAYAN SINHA:
T would like to inform the hon. Mem-
ber that we are going to take it up.
Before the House adjourns we will
take it up,

THE DEPUTY CHAIRMAN: ‘The
House stands adjourned till 2.30 p.m.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half _past two of the clock.
THE VICE-CHAIRMAN (SHRI
MATI TARA RAMCHANDRA SATHE
in the Chair).

RESCTUTION RE. APPOINTMENT
OF A PARLIAMENTARY COM-
MITTEE TO REVIEW EXTERNAL
PUBLICITY—contd,

SHRI D. L. SEN GUPTA: Madam
Vice-Chairman, before the House
adjourned, I was placing my point in
respect of the failure in the policy
-decisions of the leaders in Delhi and I
was attributing this failure as the root
cause of the failures of our ambas-
sadors in the various missions abroad.
Tf that fact is accounted for and taken
as a fact, then we should think more
clearly about what should be done
here. Then this question of funds,
want. of funds which has been given
as a reason, becomes of very little
importance., Otherwise we would
have found at least some diplomates
to be successful and some diplomats
to be failures, Now we find that all
the diplomats are failures,

AN HON. MEMBER: No, no.

SHRI D. L. SEN GUPTA: Almost
all. Name one instance where we
hed placed our case successtully
before world opinion. I am not talk-
ing of foreign publicity only in the
context of the Indo-Pakistan conflict.
Foreign or external publicity in times
-of peace is as important gs it is in
times of war. In times of peace also
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we have had the same lamentable
failure in this respect. Thousands
and thousands of innocent people of
the minority community were being
butchered in East Bengal and they
were forced to come to India for
asylum as refugees. But our publicity
machinery was such a failure thap
people outside India did mot know
what was happening here. The
Human Rights Committee of the
United Nations Organisation has never
had a case to face placed before it
by India about the minorities coming
from East Bengal, This is an instance
of our failure. Take the problem of
Tibet. When the refugees from Tibet
came here at least we did not have
the publicity machinery to place
before the world opinion what was
happening here. So at critical times
at crucial times, we have failed. This
failure is firstly due to our policy
here. Secondly it is due to want of
initiative on the part of 1the diplo-
mats outside. Why this want of ini-
tiative? That is because mostly they
are service men and they are so
bureaucratic in their attitude that
unless any direction goes from here
they will be very slow to take the
initiative. Initiative can be taken only
by political people, those who are
politically informed leaders. But both
politically and physically some of
these political leaders are mot here,
Some of these discredited leaders as a
matter of pension from politics, are
sent abroad as ‘ambassadors, as if
those foreign countries are the best
places for them to pass their last days
of life. I we continue this attitude,
then certainly we cannot achieve
anything. If anybody deserves a
political pension, let him have it here
in this country, not in a foreign count-
ry. We do not mind spending several
thousands of rupees. But we find
that now several thousands are lost
and the country’s cause also is lost.
Both these things we are losing. So

my first suggestion, to be pre-
cise i= this. This work should
be allotted, or this assignment

should be given to political people, to
people who have political conception
and who can take the initiative and
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cdecide at the hour, who can take the
initiative and decide independent of
central directives even on the spur of
the moment, who know how to do it.
And then, the person there should
alsp have no pride of the position he
holds. The man placed there should
rot be proud that he is the ambassa-
dor of a big country like India. He
should consider himself a humble ser-
vant of India. He should mix with
ike common people there.
of an attitude should be cultivated.
But here we send to the Foreign
Service gentlemen whgo top the list
in the All Indig Service examinations.
They have no political background
They do not know the politics of
India. They do not know the history
or geography of India, but because
they stand first, second or third in the
All-India competitive examinations,
they are given the chance of going
into the Foreign Service. (Time bell
rings). Just two more minutes,
Madam. and I finish.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): You have already taken
five minutes.

SHRI D. L. SEN GUPTA: Please
be kind enough to give me two more
minutes only.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): But others also should have
a chance.

SHRI D. L.. SEN GUPTA: Ladies
are proverbially very kind Madam,
and since you are there, please let
me have only two more minutes. The
point I would like to make here is
that old men should not be sent. Then
who should be sent? You should send
a person who has no pride of his
position, who has political sagacity
and who at the same time knows how
to make friends, In a foreign coun-
try, who cares for your position? You
should know how to mix with the
common man. This “protocol” busi-
ness is not followed by anybody here.
They mix with the common men and
go to meetings. to this place and that

965 RS—4.
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piace. Bt we do not see in any
papers that our ambassador has gone
to any meeting or that he goes round
places, to public meetings and mixes
with the common people. We find
Ambassador Chester Bowles doing it
here. But what do our ambassadors
do?

SHRI LOKANATH MISRA (Orissa):
Our ambassodors hate “Dhotiwalas”.

SHRI D. L. SEN GUPTA: So the
real thing is that they must know the
present Indian Government. They
must know about Indian culture and
about tradition, and they should place
facts as they are, without any com-
plex whatsoever. If we can do that
then certainly we can win over the
whole world. Since you are cruel I
will thank you and end here.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): No, you have already taken

more than your time.

SHRI N, SRI RAMA REDDY
(Mysore): Madam  Vice-Chairman,
however much I may like to support
this Resolution on other grounds, on
practical grounds, I want to oppose
this Resolution.

SHRI LOKANATH MISRA: Be-
cause you are the Party’s General
Secretary?

SHRI N. SRI RAMA REDDY: No,
no. No politics here. My view is
that it is not possigple for Members
of Parliament whether they are 15 or
30, to go round the entire world and
suggest ways and means of improv-
ing our external publicity. After all,
Madam, I believe that external publi-
city also has got to be done on a cer-
tain basis and well-known methods
have got to be adopted. It is not as
if we are going to force every opinion
of ours on other people. We have to
corry conviction to the people. Our
late Prime Minister used to say that
it is not the number of leaflets that
we produce that matters. It is not
the number of speeches that we make
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that matters. These things should be
there. But you have to carry convic-
tion to the people with when you are
associated.

SHRI G. RAMACHANDRAN: How
will you do it?

SHRI N. SRI RAMA REDDY: That
you will have to do. At home there
must be a policy. The basic policy
that we follow at home must be a
very sound one, one that will carry
conviction to everybody. What we
are doing at home is most important.
After all, the world is not blind.
Every country has its own embassy
here and they have got their own
information officers. They read papers
here and they carry impressions from
here. They send their reports. There-
fore, it is not as if we can spend more
and do very much more by way of
more propaganda. We cannot do it.
Therefore, basically our policy must
be such that it gets broadly the ap-
proval of everybody. Of course,
China and Pakistan may not approve
but that is a different matter altoge-
ther but broadly speaking, on the
human level, everybody must approve
our policy. That shoulg be the first
criterion. It does mean that individual
character and ability have no place in
the scheme of things. We have func-
tioned as an independent nation only
for the last eighteen years and we are
just now catching up with the rest of
the world but I am sure we have done
very well, whethgr it be in the African
continent or the European continent
or in the eastern countries. We seem
to be doing not so badly as is depict-
ed. Even this morning, Mr. Gujral
said that the British Parliamentary
Delegation haq criticised our external
publicity. I have a cutting with me.
They said nothing in regard to our
external publicity; they only enun-
ciated principles and said that we
must carry conviction to the people.
It is not the number of people that
we contact that matters. What
matters most is that you must carry
conviction.
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We are spending a fairly good
amount on external publicity, nearly
Rs. 1,21,49,800. Considering the size
of our country, considering the num-
ber of countries in which our country
is represented and also the number
of problems that we have to pose to
the various countries, I think this
expenditure is too modest a sum. It
has got to be increased. 1 am of the
view that at least double this sum has
got to be spent on this business and
we have got to do that. Therefore,
what we are gpending on external
publicity is not far too much con-
sidering the situation we are placed
in. These Information or Publicity
Officers have to work under an able
Ambassador. Our country is repre-
sented in about one hundred and
fitty-three countries of the world
where we have Embassies, resident
and non-resident, High Commissions,
resident and non-resident, Deputy
High Commissions, resident, Commis~
sions, resident and non-resident, Lega-
tions, Consulates and Vice-Consulates,
Trade Commissions, Special Emissa-
ries, ete. We have these organisations
doing this job outside our country.
The most important thing that every
Mission has got to do is to interpret
our country to the other country and
try to interpret that country to us.
This is the most important job. If
one has got to do this job efficiently,
one must be posted with all the facts,
one must be accomplished in the
matter of history, in the matter of
tradition and in the matter of cul-
ture. He should also know what his
home country stands for. This must
be very well known to the person.
He must be a very intelligent man, a
man of great courage, energy, tact and
intelligence and should be a person
who can take decisions, A man who
tries to sell hard will not be able to
carry any conviction. China did over-
propaganda in the African countries
with the result that in most of the
African countries China today is the
most unwanted country. They do not
want China at all. Such a situation
must not be allowed to develop in
the other countries. Interpreting the
home country in the other countries
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and interpreting the other countries
to the home country are the most
important jobs that have got to be
done by an efficient set of people
starting from the higher officer, the
presiding officer, whom we send there.
Proper care must be taken in select-
ing that person. As my friends say,
a person who goes to another country
must know the language of that parti-
cular country. That certainly would
be of very great advantage. This is
a human problem and has got to be
approached in that way. We must
carry conviction to the people of the
various countries. I am sure we have
done fairly well and not as badly as

people depict. The very fact that
India is a friend of almost every
country, barring the Chinese bloc,
goes to show that our Ambassadors

have done well. Our publicity has

paid dividends.

SHRI LOKANATH MISRA: Could
I interrupt” the hon, Member for a
minute? Could we have the views of
the Secretary-General of the Congress
Party about the appointment of some
Ambassadors who were found to be
old and infirm here?

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): He is not speaking in that

capacity, as General-Secretary of the
Party.

SHRI N. SRI RAMA REDDY: I am
certainly not going to support an old
or infirm person or an unwanted per-
son. After all, care must be taken
to see that the man who is sent to
another country is capable of taking
on that particular job. The late
Prime Minister was also referring to
this. Mr. Mani was saying about the
journalists but in one of his speeches,
the late Prime Minister said that he
tried the journalists but found them
not so competent, I will not say use-
less, compared to the regular service
people,

SHRI DEVABRATA MOOKERJEE
(West Bengal): Present company
excepted.

(Interruptions)
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SHRI N. SRI RAMA REDDY:
Knowledge of law is very very essen-
tial and it helps a man to function
more efficiently, I am sure. The late
Prime Minister said this:

“We have tried the experienced
journalists and found they did not
succeed.”

This is what he said in one of the
speeches. The best thing that could
ha done in the circumstances is to
develop a special cadre for this pur-
pose. We have been trying to do
that, The cadre is a very young one
and slowly and steadily this is gaining
ground. There are eminent men who
have distinguished themselves as
Ambassadors. There is the case of
the late Mr. Panikkar who did well
in China. We know the case of Shri-
mati Vijayalakshmi Pandit. Our own
President himself was the Ambassa-
dor in Russia and he did exceedingly
well in developing the closest friend-
ship between Russia and India. There
is, therefore, no wuse indulging in
wholesale condemnation, in saying
that we have not been doing well
anywhere, This is a criticism which
ic on the side of exaggeration which
we should avoid especially at this
particular juncture when we must be
very careful of what we put out to
the countries of the world, when the
eyes and ears of the world are on us.
We are passing through a very criti-
cal stage.

SHRI LOKANATH MISRA: Unless
you twist the tail of the Government,
it does not function.

THE VICE-CHAIRMAN (SHRI-
MATI TARA RAMCHANDRA
SATHE): Mr. Reddy, you will get

only fifteen minutes.

SHRI N. SRI RAMA REDDY:
Madam, of course, I believe very much
in teetotalism but if we try to sell
this idea to all the countries it may
not catch up. I too, long back, Madam,
in 1952 tried to contact the various
embassies in the countries that I visit-
ed and I found that everywhere
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Pakistan in a way was pvertaking us
in the matter of propaganda and the
chief thing that I was told was that
Pakistan threw out a numbor of
parties, evening parties, cocktail
parties and so on. They entertained
quite a lot and were thus able to win
over the journalists in those countries
with g view to seeing that Pakistan’s
viewpoint is put out in those countries
or sometimes with a view to seeing
that India is run down very much.
All these things have happened. But
I think that even that game does not
succeed for long because truth ulti-
mately comes out in all its glorious
colours; nobody can prevent that.

2017

Having said all this, I do not think
I have much more to say. I
would only once again repeat that
there is a great necessity for build-
ing up a very efficient foreign service,
as efficient as can be compared. with
that of any other country like America
or Britain or other countries. We
must also develop side by side—if we
don’t have the means that is a diffe-
rent thing—our cultural centres in
foreign countries. That is very neces-
gary because Indian culture, Indian
tradition and Indian way of thinking,
as we all know, are the basis for
everything including our foreign
policy and those who go out whether
it be as Information Officer or Publi-
city Officer or as Counsul, in what-
ever capaciity they go. must be
believers in our foreign policy. He
must not be a person who simply acts
on the, basis of that policy: such a
person I think will not be able to
deliver the goods in the way we want
him to do or in the way the country’s
interests demand. Therefore we must
be very careful to see that the per-
son selected has complete faith and
belief in the policy that the home
country adopts, especially the foreign
policy. I would, therefore, oppose
this Resolution:; I would particularly
request my hon. friend, Mr. Abraham,
to withdraw it and not press it for
a vote.

SHRI LLOKANATH MISRA: Madam,
1 object to this; the Secretary-General
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of the Party should not make a
request like this,

SHRI J. S. PILLAI (Madras);
Madam, the object of my participat-
ing in the debate is to oppose the
Resolution moved by my hon. friend
from Pondicherry. He said the other
day that the Publicity Department of
our country is not good. At the same
time he also took to task the Ambas-
sadors who are accredited to the
various countries from our country.
The other Members who have taken
part in the debate also followed in
the track that has been cut by my
hon. friend from Pondicherry. I do
not agree with my friend that our
Publicity Officers are bad. These
officers, it should be remembered,
were and are even now selected by
the U.P.S.C. from among the journa-
lists in the country and while select-
ing them the aid of some of the
editors in the country is also taken
and only the best elements from
among the journalists are selected,

Now let us take England. After we
attained freedom our country was
represented there by no less a person
than Mr. Menon ang he was succeed-
ed by Mrs. Vijayalakshmi Pandit.
Who is there in the House who will
say that thev have not done very
well? Who is there in the House who
has got the courage to say that they
have not done very well? That being
the case, it is my opinion that England
is purposely misrepresenting our
country. A question may be asked:
why should they purposely misrepre-
sent our country? They do so because
we alwavs rub England on the wrong
side. The English people are much
more loyal than the Queen herself.
But what have you done? Some
jeonoclasts in our country have dis-
figured the statute of their king, Why
should they keep quiet? What would
be our feelings in such a situation?
Suppose Mahatma Gandhi’'s statue
was disfigured in England; 1 ask this
question: what would be our feelings?
Not only that; let us take Lord Irwin.
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Irwin has done some good to us. Hon.
Members on all sides of the House
will remember the Gandhi-Irwin Pact.
But we have disfigured his statue also.
Then we are changing the names of
the roads and streets,
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SHRI N. SRI RAMA REDDY: The
nation has not done it; that has been
done by some persons.

SHRI J. S. PILLAI: Why don't you
punish them severely? !

Now, as I said, we are changing
the names of the roads and streets
that have got European names. I shall
tell you something that happened
some years back. In 1933 when I was
Mayor of Madras Mr. Satyamurthi
was in the Corporation Council. At
that time he was living in a street
which was called then Thanikachalam
Chetty Street. Thanikachalam Chetty
was the leader of the Justice Party.
Mr. Satyamurthi brought forward a
Resolution changing the name of that
street from Thanikachalam Chetty
Street to Rangaswami Iyengar Street.
At that time fortunately Rajaji was
the Chief Minister. When the Resolu-
tion went before the Government for |
approval he turned it down, He said: |
‘Why should you want to change the '
name of the street? We must also
remember, Madam, that this created
anti-Brahmin feelings in Madras. °
Thanikachalam Chetty was a non-

Brahmin and Satyamurthi was a!
Brahmin. So this created anti- !
Brahmin feelings in Madras. Rajaji }

then said: “Why should you change
the name? For argument’s sake even
assuming that he has not done any
good for the city, let it be there”. But
what have we done in the country
today? Our Municipalities and Cor-
porations are changing the names of
streets and roads every day. 1 was
living in a road which was previously
called Roberts Road. Suddenly they
changed the name and called it Tin
Murti Road. One day a friend of !
mine was to come to my house from
Madras. I had written to him that I
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that he would be reaching my house
at 7 o'clock. I waited and waited and
he reached at 10 o’clock and when I
asked him he said that when he asked
the Taxi Driver to take him to Teen
Murti Road, that fellow tfook him
round and. round and after two or
three hours he came to my house. And
that day I also missed my dinner
waiting for my friend. So what I
say 15, we have a knack of rubbing
people on the wrong side. We should
be careful that we do not rub any-
body on the wrong side, As I said,
fEngland is purposely misrepresenting
vur country. They know that Pakis-
tan is the aggressor but why should
they tell the truth? They are not
Harischandras; we are not Haris-
chandras. There is nobody who can
call himself Harischandra in the
country. Knowing fully well that
Pakistan is the aggressor they still
say that our country is the aggressor
simply to wound our feelings. So
we should take a lesson from this that
we should not rub any country on the
wrong side.

Some Members asked, what about
the Yankees? What have we done to
the Yankees or the Americans? They
also misrepresent us. As you know,
we are going to America with a beg-
ging bowl for our food, but so far as
Vietnam is concerned what have we
done? If we cannot support them,
we must at least keep quiet. Let us
not say anything. But we have indi-
rectly condemned America, We should
know that America is doing good
to us if the Americans want to crush
China. You should be glag of it. So
what we should have done is—we
need not support America—we should
have at least kept quiet.

Madam, we have now the Congress
Government and Mr. Kamaraj is the
head of the Party. The one great
quality of Mr. Kamaraj is that he is
taciturn. He won’'t talk. Speek to
him for one hour or two hours: he
won’t open his mouth but in the en”’
he will say ‘Parkalam’. He will liste
to the people for hours together ten
hours, twelve hours; he would not
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will say ‘Parkalam’. The word ‘Par-
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kalam’' can be interpreted in many
ways. You can use that word for
or against a proposition. This is a

very important word. Our Ministers
should learn a lesson from him.
There is no use keeping him as Head
of the Party if you do not learn this
word from him, if you do mot learn
his nature, In my opinion, our Minis-
ters should write this word “Parka-
lam” a thousand times as an imposi-
tion. Whenever anybody comes and
talks to them, even for hours, they
should not open their mouth. They
should keep quiet and in the end say
“Parkalaam”. It can be interpreted
any way you like. It is a Tamil word
and it can be used in any way.

SHRI J. H. JOSHI: What does it
mean?
SHRI J. S. PILLAT; It means

‘we shall see’ or ‘7 shall see’. Tt
it is good and if it is all right, you
can say I said so. The next time if you
mcet him and you were nominated,
he would listen to you and hear what
ever you have to say and in the end
he would say: “Did I not say ‘Par-
kalaam’?” Supposec you were not
nominated, he wou'd say. “Did I not
say ‘Parkalaam’? Take your chance
now.” In this way, one is free to inter-
pret it. Ministers should learn how to
be taciturn by nature. So this Resolu-
tion will not Ao any grod to our coun-
try. It will not improve matters. We
have got good Ambassadors and also
we have got pood publicity officers.
People in England and in America
have purposely closed their eyes and
plugged their ears and misrepresent
our country. So, I hope my hon.
friend on the other side will with-
draw the motion.

Thank you.

SHRI M. AJMAL KHAN (Nominat-
ed): Madam, I support the resolu-
tion. I want to suggest that those
persons who are sent from Indian as
our Amassadors or as Information
Officers should have attached to them
certain students who might not have
any official posts but who might learn
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the language and the customs of the
people of the country where they are
sent, In the eleven Arab countries
thewr language is classical Arabic, but
the people, who speak the language
in the bazars ang other places,
use the colloquial language and
unless our people know the colloguial
language they cannot contact the
people, nor the merchants nor any
industrialist, nor anybody else. Even
in the universities and other places
when a Professor goes to teach phi-
losophy or literature, he does not
teach in the classical language but
he speaks in the colloquial language.
So, the difficulty is this, Those per-
sons who want to do any kind of pro-
paganda  they are handicapped,
because they cannot understand the
people in the language in which they
are speaking. So, I just want to sug-
gest that those persons who are sent
as our Ambassadors might have some
students with them. They might go
as students and they might not be
employed there in our Embassy. They
might be given some stipend so that
they may learn the language of the
country where they are going. Later
on they may be appointed as Press
Attaches or some such thing. Similar
is the case in Iran as well as in
Turkey. So, my suggestion is this,
Either we may open some schools here
to teach the colloquial languages of
the countries where we are sending
our people or we may send certain
students there without consideration
for their qualifications, so that they
may go and study in the bazars and
learn the colloquial language of that
country. Then, our publicity will be
very forceful and ideal.

The second thing T would suggest
is that we should have certain lines
of publicity. It may nol be such a
kind of publicity in which our honour
may be compromised. We are not
going as beggars asking other coun-
tries something which we need. We
must have some honour. For that
we might have a kind of directorate
here in the publicity department to
tell us what for we are going and
what we have to do there.



Resolution re
appointment of a Parliamentary

2023

With these words, I support the
motion,

T AR fag awg 1 (o) -
FRF-XFLAT wifeal, F AT TAHT
g 16 WAA AT FLAT | gAg ¥ TN
gy as wreq afsafae &t agi sy
FAT 33 AT AT F Il ¥ {11
®RT  TsAfgdt w1 Q. O%  fafew
qiiqariz & ¥ T F1 9g 9 moF
{IAT 3 | 49 9N fATIT FTT
r3IeT T AL FgT A1 Fo AAfwT F e
fergedra #1 FAsT agd &1 F9 §
T 730 F A7 {grgea™ F areaq
¥ F § FAIST AZT AL B | AAY gA
£ # wfpeam A g gaT & ang
A——gierfm oA gara A3y srar
Qe A7F § AfFT ITF AGFRA F /Y
Iz AL AT [F FEAT A F AR

TEENT F FeF H g AW SF T F
iz qgr  fwgd gEard ¥
A (A TR FZIReFwT qex Arxra fag
FITIZIAT AT AT FHT AT
# ag #¥ 0 wEd g v fow a b
9T T AFTAHI Tlserg iy 3T 98 43
REF! | 3T TG g—— DI AEHI FT A
FEAT &1 FAT, ATET F T 78 HeF § ABT
qT gAY aismiael fEedl FATT AT
faper @ 39 afeafaay & faor 39w
SAIET GELH T T3 TAT AT FEHAr )

IF-FRGT arfgar, #Y qg
17 gon BF Zmdt qediaw gradi
TG gENT 2 I8 & 40 ¥ 50
T qF IH 97 AT & AT
FFw gIfs v 7 AT (AT THT qT A
Fiv IR wdAfasw wr Ifaw
f27 g IR 7% g7 gEA g4 fKAv
war o R § fw Jader w6
F[H OF FAT JAF FT &, ST GAA-
qa, w28 FW AT I@H AR
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FIT ®TTF HAT 257 § wlFwT qa@wt
qEA1G & o I 937 § LFwa qwa%
¥ IR T AF FEAT qATAT ST Qv
qg 4T TAT FH FUI .7 T a0F
§ a1geeT I1g 97 gwm¥y afewfedt
SATET & SAIAT  FHAIT AGA H/T TG
g 1§ % Jqom wfwaR & avat
¥ Trgr A 9T AT, SR AR
g&T faw, JfmT At gas war §
& w3 7 f afzwfed &0

9T ag W 3@r Z0m fF 58 gwas
gy g 91 5 g T1vg 9y @ AR}
TEE TEZ A F AgT F Hqew A
g, fergrom dat F 39T W 7,
FR AET &1 TITAST %7 %77 I8 F7F
g1 I GHEIR WER 12 A GF
fergeard 7t W 7 argx  TaATer
FTFW T A K GTATE (5 7 59
FL TE THT | ATSAT T T TH
TrEA AFILFC T wifed fop e av ¥,
qiF I H AT F: 7T Fargwa aferfaey
¥ %9 mEAg § g fgegeaT ¥
srAT F{Ed AT fgegean H wawT Q1w aT
g WITATTF q1e 987 @ FAggraid
F gra & €I AT wifga——uel
#1 faardr grerg fae At ggar w<dl §
7% @A |IEA—MT 5% a1 o
JHFR! ATET F qIH! | T AT AT =gy,
i Fawaar § & sumer wwer i |

wig 79 72 7T ooy & agr &gy
grefFEl F1 I WG qT IHT GlF
¥ #g o1 i {3 FHvRws 2 Fe-
Fafedw Mot § 97 wad| 79 Faq
gfeafadt 7 a9 w7y % Ia% fa¥
6 TAT TEET qF{T FL 70 A0y
1 & avgT say, fgrgeaqd @ amge
FFET, TS F MY qisAfq w5
FIH F | UF Al 399 4F BIAT T
f 7 fergram & a wad, 9a@t
agl T SqTET gaT ERIT, I SATET FH
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[azzre T AT fag Tagar]
FU AR gaR 99 ag fergerra § oo
qY 9gf & TF WISTH AT AT
Y B tgegrarT ar el F) away F
fad sarer ws3: MM | 3EF  WIA-
grg & gg st w sy v 9@7 W
R F qriewTHE & Jraqa w1 AgT
LA FIA § ST F q9-3 Wiwaq
FFAZZFAE, A I F 9
Tl &1 W FATRE FS (gegEE F
73X IAF fTand B Fva atg & firg-
A # fagaaten aq w8, &
q7g & fgrgmim | (say ey Ay gfean
& saraT AN OF ¥ v W Ay
q@ quf favaa § 5 =1 & g&< 9«
TR F I AN A JT IARI TEC
1 T F1E T FZA g0 A7 7 fgeg-
TR & eF § W9l fagw |

9% g9-T19 § 7 uT FAl
JEIE F FL 99 N fgrgeaA Y
Y T 2 T &, AT qgT g FT A
Fgi & grATe 1 W=l Gvg @I g
A waa fradifag fi9v awe
F AEH! A Fa g | a1 I FIC ST
AT 7@ F IAF! FJwarT wifgy fw
FUTA ETHT HTE 5T 3T § | WL 5qF
FTAYE T TGq3 F7 1 F a1 § qAAT §
T et wa At gow e & 9 fgmgeara
#argtfma%mnrfgﬁ | X 48 TF
wq faar s AR UrTAT gRa|
Pafredy g frfs Y T grwrdom qoz
greFifeet fofa 2T & oiw for &
g #TH AL A1 F THEAT g qg) Tl
AR AR F.T 3% g‘r e | Al
FEE WA FALATT ALY ) JoAre
I I FTH FITT H? a2 TG
TF FIANEANT FAET 27 FHIT Frid
fafa=gt 41, foR=T #1 A7 THHmT
gz FrzFfezd &, #15 @ =¥ qa%
TGN AT FOTI FY g gl
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TET g1 2 fF gary wiiw  afsatady
qeft A =nfed a1 & quadr § @
GrET TgY ST ) Hg grea ag g W
THRATT  uE grewiiee fafaedy
ST o7 TRT ey & feben fafaegy
AT TAT HATTAT & HIT I9F AT
e ARUe  (AfAEr wew o
FATIAT & | T TF gTE TaT FHET
g W 98 Mmelew arw W ar &
gagar g afwfadt &1 #ver @mr
FTF g ST |

T ara a8 & fr g &7 § gy
frad o fe=) ga wo0 € AT
B9 FT L I g | sAfdw gram
g 7 ST wT FE g9 Agr g
Nl g ¥ 9 AT § g ey
AT 41 39 qoF H g5t ¥ fred=
QAT A F AQ UFGRAT  TRAE
fafaedt 1 1€ wfeaT agr ag=m |
a4 F7 fF o9 a1 F© faei=< g
g H{AT 97 | wEEaE 7 F71 fF guR
qrE #wTET AE | gEaTE &y g
FFITI HEA 9L 9T &7 f a8 feeamv
MeTSA # w1, weW & a97 ® T Ut
I MeTed H qFer [ |

ot B AR
T ?

e ogew ®

IR AT Ta% qagady - e
AT TO A qeF § | 59 T F S
frags giar & 3@=) o ea @A
aifed | St O HoF § G aENY g,
FrAIfeaT §, 9RAT g AT AR ER
aewt F1 w9 af@dy, agt o gw Fg
AT FQ G AT BT A FT § | B
HOT F T T FEOAT T qeEyT
Aot § | SIFE, agi w9 Ty §
Fifs $ ¥ 987 & fFA1 A1 96
g & & foar fow q<g & U §
AT X & foFam | Aff Hue 91-
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rdl # aTEEI gzt fer g4 7
qar a1 ag =fed fF agl o gwiwr
TIATST ST HOAT ACT F &1 | T
gH I WOT e § o FT A
§ quad! § {5 sawt samar st g
afsq ag a8y @1 wrg ) o =gy afew
TF §S Tl § T 981 OF I GA FX
R gOAr gf ) & agl ¥ wEEsx
w1gs & gt f agt mieeam #1 sigder
qgq SATRT §, AT F gBr WG
O §, AW I FE §, WG I
QAT FT TS AGT T qH4, AfF
o FE@TS FTO IA G | S AW X
IgiA FQT © B 6IEE, &9 Wl S|
A &, IF BAA TAAST FT g7 FAIC
I &, & UF 17 €V FVG g 147 gl
F wi fufmer & fuw a5 2
QT F A W FAE I
SaE fae T quAr @me WmE o
FAAE AT AN wmA A AP wmEAw
X 59 &A1 Tafaa) %) faey &1 &1
g1 ar 3gT 59 FReQ M g@Uw 9q-
FAfIT T 48 T4 Agr g | & qweww
g fr agi wifrmde & 450 ¥Jvaw §
450 AFIT T R A F71 cange
T &4 GHAMAT qTH, TAHT AHE ATH
= qHET ST |

[Tue Depury CHAIRMAN 1n the Chair.]
afer s ww fafaedy  #iX wrRA
O 1 faw FT fgrgeata #1 5o
FEE WG g TgAT U@ At & g
FUHAAT I FIYTET ST = HIN |
wfad § SATET 7 FEI gC A9 FGT
frdza we % gg avq 97 WI=T Y
T & gad grfee® S5 gET =J1Ed
T FF TF T A7 Al AT T TH
v felYy 7 & FreaTT A8 g 1 go
THo Mo ¥ Qifafews qfw & fraa
wzr fadll wod dar | few FwEr &
FEaT X HqraET ary fear ag S oS
T &t wl frane F A O HS

¥
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| %%, #17 g smar t% FET gwrr

€ R W FONT & g7 A @ w9
TH FILHIT FT 0F T W foaY &y 27
agr =gy wfew fre gew & sSudE
FT THL AT At gom fF Agr 9x Wt
gV T T FET T JAR g AU
f& s #1 3u fgegr gmay 2
arfed a1 Fred 1T fergeam o7 ferara @
aifgans 77 o fgeqr @ 1% #IT sEF
FE W T g qAT G | I
gHTR TET 9% 99 T FT 76T g1 GFaT
g a1 gudt g § gAR NI T 5@<
a1 gy g w18 fafew
g ot g faeme 7 g | g faes
MUY FI@ & | TG A R F%
T feeiE Y 3o G Tilo # oY
@S d TETUC ¥ AT g AH —
e T gET S WgiE™ @——

| ST aTgT & welrs: < et f oy

gfaq X gwq g gwify feeide
FT FH 1T & 1% o A7 A7 GH g
st & fegwam & e fod + @ §
T q9 FEmR FIF & | Svgiv Sufomr
fod fear #oliv & mwer ¥——
Wweq & wEaryd § war | afes
AT FTefeana gER g1 afwwaz
F a § T ? OF 9gf FEa o
qg W FeT T & ERT F AW W
TAT HR IGH TSI FAT FEAT | W
To frew &1 SIOeT H19F TEF =aon
ar & 78 guwan fF 1% FraenEr v
HT gH] | zafad ¥ an ag fase @
fe sifes 9w g @t =nfed foagw
fgrgeat® &1 rarde ME =g gL F7@M
F1 ST 918 F ToRt ¥ AT §, IR
¥=8! a¥g ¥ 91 9«9 g%, faarg g@e
fF vqaeRe ghad X wRA  faface
SEIE AL CORER

THE DEPUTY CHA'RMAN. Mi

Arora. The time allotted for this to
day was one hour and thirty minutes
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We have exceeded that time So
please finish 1n five minutes

SHRI ARJUN ARORA 1 wul try.

Madam Deputy Chanman, 1 have
heard with great interest the gpeeches
on external publicity of the Govern-
ment of India and I find that th_re is
a great deal of justified ana unjusti-
fied criticism We, 1t appears, suffer
from a sense of isolation, any because
of that complex we think rhat nobody
1s with us, and if nobody 1s wilh us,
our publicity i1s bad 1 personally
feel that publicity cannot help The
Americans, for example, spend millions
or billions of rupees on publicity 1n
India The USIS budiet in India
13 unknowpn to us, but I am suie 1t
runs wmnto hundreds of crores Every
morning every Member of Parlia-
ment gets at least three publications
of the US™S without paymrnt As
far as I am concerned all the three go
to the waste paper Dbashet Many
others, I know do the same Ana I
know nobody has the time to reaj all
the literature which the USIS
sends gratis because, 1f Members of
Parliament, for example, begm to
read that literature from beginmng 1,
end, thev will never be able to come
to Parliament, and they will neva: be
able to read anything else Mere
publicity 1s not gomng to help any-
body What 1s going to help exter-
nal publicity 1s our policy It our
policies are correct, thay will triumph.
This country built an mage 1 the
world under the leadership of Prime
Minister Nehru But I 1ind that there
are many 1n our country wro are
doubtful about the wisdom of our
foreign policy If we are ourselves
doubtful about the wislom of owm
policy part: nlarly the pol.cy which
built such a gool image o0 India
abr)id the policy which 1mpressea
the world wi.n the moral siature of
India 1f we besgin to doubt the coi-
rectness ot such a policy, tl.e world 1s
not going to respect us, the wotld 13
not going to listen to us howsoever
great our publicity may he 1 feel
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that the correct thing is to adhere to
the policy, be firm about our policy
and act upon our proaounced policy.
If we do that, the workd wul respect
us howsoever nefficlient or efficient
our public.ty may be If 1n tne
matier of Ka>hmir today the United
Kingdom and the United Stateg are
against us and if durmg our conflict
with Pakistan the Piess in the United
Kingdom and the Uniteq States exer-
cised all sorts of pressures upon us,
that was due to our vacillations 1n
1962-63 wh.n we erroneously entered
into talkg with Pakistan, There were
Swaran Singh-Bhutto meetings—and
they rave the world tha impression
that Kashmir was negotiable It was
because of that wroag imprc.sion, of
that policy error which we made—I
am gorry to say—under Anglo-US
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bressure that some people thought
Kashmir was negotiable And 1t 1s

that mistake which aas cost us dear
and which 1S responsip'ec tor the
host1 1ty of many people abroad to-
wards our preseil attitudes in the
matter of Kashmir

Madam, when I gay this I am not
unconscious of the drawbachs of our
diplomats, the drawbacks ot thnsc res-
bonsible for our publicity akroad My
Own experience 1s that we s.n) dip-
lomats ab-oad who do not know our
own country My frst  encounter
with an Indian diplomai abroad was
11 1955, when I visited Moscow along
with  the INTUC leader, Shri
Ambokar We were received by the
Thi~d Sacretary because the Ambas-
sady was away on iour, the First
Secretary was on holiday, the S:cond
Secretary was sick and the Third Sec-
retary receivel us W=z uso had with
us Shr1 Ram Singh Bhai Verma of
Indore We introduced ourselves
The Thrd Secretary, who tuined out
to be third class, did not knowv where
Indore was He said, “Oh, you come
from Indoce I know 1t 15 very near
Bombav” Now, a gentleman who
does not know where Indore is and
where Bombay 1s, 1s sent alroaj and
i some circumstances bocemns, our
Charge-de’Affaires Befoie we send
our diplomats abroad for publicity or
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negotiations, let us make sure that
our diplomats know our own country.
They should also know about our
policies. They shouid have faith in
those policies. Many Members of this
House and elsewhere are great ad-
vocates of the cause of career diplo-
mats. 1 am sorry to say that many
of our career diplomatls do not have
faith in our policies. If they do not
have faith in our policies and you
cannot dismisg them, make them Sub-
Divisional Officers and ask taem to
collect revenue, do not send them
abroad. If our personnel are wrong,
howsoever good may be our policies,
the publicity will be bad,

THE DEPUTY CHAIRMAN: I think
you should wind up now please.

SHRI ARJUN ARORA: AIll 1ight,
Madam.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI N. MENON):
Madam Deputy Chairman, I have
heard with great interest the various
speeches on external publicity and I
must admit, after so many houars of
speeches, that I am at a loss to und.r-
stani what T have to say Dbecause
some of the speeches weilz answered
by some others. In many cases I
€ound that therz was a veiy strong
difference of opinion. Sounie speakers
want men from public life and non-
officials to be sent as ambassadors;
others want only career diplomats;
some are satisfied with the kind of
publicity that we give; others are not.

Now, there are one or two things
which I would like to place before
the House before I answer the ponts
raised in the debate. Publicity cuts
very little ice, as Shri Arjun Arora
pointed out, because every Govern-
ment lays down its policies according
to its own interests in order to further
its own interests. The fact that we
are received well or that they are
very polite to us or that there have
been frequent exchanges of Heads of
State or of Prime Minis.ers or of
other personnel, does not really mean
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that there is a change of policy. It
invariably happens that hecause we
have supported a country in a parti-
cular thing we expect it to support
us in gll our policies angd when that
fails, naturally you take cudgels
against the Ministry and extornal
publicity. This has happened agan
and again. As for instance, when the
Chinese invasion took place, 1t was
taken for granted that therest of the
world did rot know that China had
invajed us. Why?—Dbecause our ex-
ternal publicity was a failure. And
recently, bolh in the case of the Rann
of Kutch as well as the conflict with
Pakistan because some of the Western
Press—in some countrieg in the West
the Preoss is free—did not support us,
all kinds of argumenis v,o have ruf
forward to say that but for our pub-
licity, those countries would have
been on our side. Let us take, for
instance, a country like England.
Now, there is no reason for anybody
associated with the Gov.rnment of
England to say that they do not know
anything abaut the Indo-Pakistan re-
lationship. 1t is a question that they
have created, it is a question that
they have nurtured and it is a qucs-
tion which is insoluble becausc of
them. And for e.ther the members
of the Parliamentary  Delegation
which is on a visit now or the Prime
Minister of England to say *hat he
was not filly aware cf what was
happening in India or what was hap-
paning between India and Pakistan,
is, in my ovinion, just nonsense be-
cause there is no reason why they
should not know. Thig is more or
less true of all the chanceries of the
world.  Every country knows what
is happenin: but they protend 1gnor-
ance because it suits them. 1t is
better for a country to sav, well, we
really do nct know the exact points
of dispute between India and Palis-
tan; therefcre we would not like to
express an opinion. ‘That is the best
and the most polite way of getting
away from the responsibility.

I have myself talked these things
over the people who should inow
\ about India and just because they do
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not want to give a categorical answer
about a particular question, they will
always say, well, the Indo-Pakiscan
dispute has been going on for the last
18 years; we have lost the thread and
you would forgive us if we do not
expresg an opinion. Now, thi:s 15 a
very polite way of doing it. Why?
It is because those countr es aie not
interested in taking sides. Why
shoul} they take sides with Pakistan
or India? Why should they support
one country or the other? It 1s not
going to further their interests znd
they do not want to make enemes of
one country or the other. Therefore
you will find in those couniries where
there 1s no free Press where the
policies are dictated by th: Govern-
ment, that any amount of publicity
material or nny amount of propaganda
will not have any offect at all. But
we will do these things because our
country is not a country which is
intent on propaganda for its own
sake. We have no ideology tc pro-
mote; we do not want to force our
attitudes on anybody. Ali that we
want to do is to pass gn information
and news of what is happening here.
Ang th.s is being done. Of course.
it can be more perfectly done. But
as some other Memberg have pomnted
out, it is nof possible to compete with
any country, either with the United
States or the United Kingdom or
even with Pakistan, hecause Pakistan
can divert as much funds as is possi-
ble for publicity or it can waste its
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monev and nobody is going to
enquire about it. There 15 no
Parliament which is going to ask

questions every Monday and every
Tuesday as to whether the rioney has
been properly spent or whether ex-
ternal publicity has been properly
done. There is no quostion of fixing
priorities or even questioning ihe
acts of Government. Let us not com-
pare ourselveg with Pakistan I think
it is a matter of great shame that we
should always say that our publicity
iz so poor, that Pacgistan’s publicity
is so good, 1t is so wonderful and our
publicity is so poor because our Gov-
ernment hag no policy, because our
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officers are so inefficient and there-
fore, the publicity is so poor and,
therefore, the rest of the world 1is
against us. Madam, Mr. Arjan Aroia
rightly pointed out very wisely that
we are suffering from an 1solation
complex. We are sg used to always
getting support from other countries,
we are so use]l to peonle talking
highly of India’s moral stature, India’s
leadership, India’s greatness, India’s
planned development, etc. that today
we are So weakened by thes> praises
that we are not able to stand criti-

cism or face criticism. That 1s what
ig wrong with us. It is not External

publicity that has gone wrong. It is
something which has gone wrong
psychologically with our people. As
was pointed out, what is it that makes
a nation great or makes the image of
the nation appear bright in the olher
countries? It is what we do within
our country. If we are sure ¢f our
policies, if we are sure of our confi-
dence, if we are sure that we can go
ahead without looking either to the
right or to the left because our face
is turnej to the right airection, then
certainly all this would rot have hap-
pened at all

Then, Madam, I come {0 certain as-
pects of our administration which
were raised in the debcte today.
Some hon. Memberg said that becaus'e
we promote Section Officers as Inlor-
mation Officers. that is why our In-
formation Service is so jneffective.
An hon. Member said that we do not
draw from the professional class and,
therefore, our Information Service is
not so efficient. Now, let me mnform
the House that till 1959 our Informa-
tion Services were filled with recruits
drawn through the TIP.S. . from
professional journalists. 2an4 the reason
why our late Prime Minister men-
tioned about the inefficacy of that
procedure stands testimony to the
fact that because vou are a good
journalist it does not mean that you
will make a good Public Relations
Officer just as Members said thal be-

| cause a Person passes in 1a examna-

tion he does not become qualified to
be a diplomat. It is quite true.
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Madam, since 1959 we are not giv-
ing regular traming but we are giv-
ing opportunities to our LF.S. Officers
to do Inforrnation work and we think
they do much better work. To say
that all these officers are bureaucrats
anj they h:ve no love of the country,
they have no sense of education is
also wrong. Madam, love of the
country, or patriotism, or dedication
are not the monopoly of Members of
Parliament alone. Fverybody who
is in service,—and I vouch for this
because I a'n associated w.th the Ex-
ternal Affairs Ministry for the last 13
years—I am not saying, all of them
are perfect In fact, there 15 no
human being who is perfect. There-
fore, I am ot talking of perfection
but as far «s human abilities go, as
far as duvolion to service goes, I cun
say without hesitation that the officers
who are looking after administration,
who are loovking after publicity, are
as good as any that you can find any-
where in India, perhaps anywhere 1n
the world. Well, I do not know about
the world, but I know about India,
and I can say without hesitation that
they are doing an oxcellent piece of
work against difficulties.
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Madam, ‘Ylembers have pointed out
that our financial resources are limit-
ed. If we want to o publicity in
the West, we will have to buy space
in the Pres< No press is going to
give you sp:ce to enable you to write
everything ibout India so that the
people becc ne enlightanod- cortain-
ly not—unless you buv space. And
what is the price of space? You
have to srend millions of pounds,
millions of dolla-s if vou want to
have space in the newspavers 1o
regularly piblicise India. Evepn that
will not ecucate the neople. Now,
what happens, Madam, is this. A
certain Member of Parliament or a
-certain person from JIndia goos along
and he finds very nice people on the
road. Then naturallv with our en-
thusiasm to let the whole world know
as to what ‘s happening in India, wo
try to tell them about Pakisten. Now,
it has happ'ned with me also. When
I said that Pakistan is divided up into
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two portions by one thousand miles
of Indian territory, their eyes popped
out, “What? How can you have a
country with two portions dividel by
on: thousand miles of foreign terri-
tory?” However much you might
tell them, you might show them maps,
you mught talk to them, peopie are
not interested in knowing all that, in
knowing where Pakistan is. Some
people may b2 interested in hnnwing
but not the ordinary run of people.

I remember after the police action
in Goa, a lady got very annoyed with
the idea that after preaching peace
and peaceful methods we should go
and take action again.t an island of
Portugal. When we said that Goa is
not an island, 1t is a part cf India she
said, “Q, that changes the situation.
That is a different matter.”

Madam, you do not expect every-
pody in the world to know as much
as a Member of Parliament knows
about his own country. I would not
say that we all know about other
Arejardeg Paryyl ay) jeyy posixdins
e e jou we ] “AIIUNOd umo Ino
Nogqe MOUY M Se Yonuw Se SILIIUNOD
did not know where Indore i1s. He
must be a probationer and, maybe,
after coming from one of the Northern
States after his examination, after his
probationcership, he was sent to
Moscow as a probationer and natural-
Iy he sai{ that Indore 1s nearer
Bombay than his home. And that is
no crime. Certainly it 15 enough if
he says that Indore is in India. Tt
is somewhere in India. Certainly if
he knows tl at Indore isS in Incdia thiat
is much better than if h> says. ..

THE DEPUTY CHAIRMAWN: He

must have tome from Kanpur.

SHRIMATI LAKSHMI N. MENON:
That is right, Madam. 1 have come
across post-graduate students {rom
our Indianp VJniversities. I have miter-
viewed them. One of them did not
know where Australia was When 1@
tried to persuade him to give me the
answer, at ‘he end of it lie said that
it is on the west coast of India. That
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does not mean that the whole educa-
tional system in India is bad, or the
University 1 which he was admitted
or where he was studying 1s really an
inefficient University. We shouid not
take these individual cases as an ex-
pression of national opinion
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Now, some Members said that
people go there and meet the person-
nel of the Government and even they
discuss with them. They said you
must have Dbig public meestings.
Madam, big public meetings like the
ones that we have in the FPamlila
Ground are not held elsewhere in the
world unless 1t 1s for elecaon pur-
poses.

SHRI G RAMACHANDRAN
Madam, may 1 interrupt for a
moment? I doubt whether there 1s

quorum. Ttere js decornm but no
quorum.

SHRIMATI LAKSHMI N MENON.
Madam, 1t s said that Members of
Parliament and others who 2o abroad
must meet the ordinary people 1n big
meetings Now, who is gomg to
arrang> these big meetings 1 should
like to know. And vhat guarantee is
there that whatever you speak will
be unierstood by the people, or they
are going to take any interest 1n
these things?

So, Madam, as I have said, the
people who are manning the Intor-
mation Service of our Mnistry are
not Section Offiers promoted They
are really people who have the capa-
city, the taleat, the {raming and the
profic.ency in the work that they do.

Many of (he things that have been
said are quite true, and I aerez that
we do not have enough of people who
know foreign languages to take con-
trol of the entire wvublicitv. You
must remember, Madam, that ths
Ministry had started functioning only
aftor Independence, and if the rec-

itment of personnel in the early
stages was on an ad hoc basis it was
because we had to pick up people
who were available, whom we
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thought would be able to do a man's
job 1n the particular sphere he was
asked to function. Now things are
changing, Slowly we are getting
better and better people We are
organising ourselves better and bot-
ter. But that does not mean that
everything 1s all right with us But
everything 1s not wrong either

Now I come to the other point., We
have, for instance, 42 Missions. Ot
these Information Officers, 30 have
been recruited through the UPS.C
Even now in 30 of our W\issiong the
Information Services are handled by
regular journalists recrmutey by the
UPSC. Now, Madam, cne of the
hon Members said tnat ono of the
reasons why these Press Attaches are
ignorant, according to him, or the In-
formation Officers are 1gnorant, ac-
cording to him, is because they have
been away for 10 to 12 years and they
never get a chance of knowing what
is hoppening in India. This is also
wrong. After each posting the officer
is called back to India and sometimes
he is given a Bharat Darshan tour and
15 briefed fully before he is sent back
agam. After about one or two terms,
he 1s posted at Healquarters for one
term. Therefore I think those points
are not properly presented at all.

About briefing our Missions, we
were told that one of the reasons
why our propaganda has failed—I am
sorry, I have to usz that word a:ain
and again—is one, lack of coordina-
tion between the External A'Tars
Ministry and the 1. and B. Mimustry
and the other, they say, is lack of co-
ordination 1n other wnlaces. Let me
talk about lack of cooriination. 7This
1s not correct There 15 promer co-
operation. In fact there is absolite
co-operation or co-ordination hetween
the various Departments of the Gov-
ernment of India which deal with
such fmaterials For instande, there
is continuous discussion with ftle
A.LR, with the Films Division, bes
cause th2 films for external publicity
are handled by them, with the Publi-
cations Division and the P.J.B. These
discussions take the form of dav-in-
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day consultations and periodic meet-
ings. There is collaboration also with
the Territorial Division of the Minis-
try ani wua other Ministries and
organisations, such as the Incian
Council of Cultural Relations ang the
Education Ministry. One thing of
course is rather unfortunate because
external publicity through the A.ILR.
is not in our conirol. It 15 really
done by the I. and B. Ministry and
there is scope for grcater en-ordina-
tion, greater control and greater for-
mulation of a uniform policy which
would enable us to present the image
of India better abroad.

SHRI LOKANATH MISRA: Why
doeg not the Minister take ithat Divi-
sion out of tha I. anj E. Ministry and
put in her Ministry? What is the
difficulty?

SHRIMATI LAKSHMI N. MENON:
There are certain difficulties and you
must address the I. and B. Ministry.
For one thing, most of these things
have been part of our legacy and
these things have ctaycd where they
were irresyective of the irrational
way in which it has come to work
A0W,

I think cne of the speakers, in foct
two or three speukers, pointed out
that :f we want to pnrrsent a bright
image of India abroad, we must be
bright at ™ome, that i3, thiere must
be more uniformity, more co-ordina-
tion, more unity, ‘nore agreement on
policies, elc. Now India is a free
cou~t v, We have got freedom nf
the press and freedom of informafion
and anybody who comes to India can
gsee what is happening. They can
see, hear and know all our weakness-
es and all our points of strength. In
fact, if you ask my opinion, I would
say that we need not spond any
money on publicity at all. We have
for instance, the foreign coriespond-
ents here. We have to contro} them
better so that they mav sond out less
biassed reports. Then we have the
foreign Embassies here an4 they have
all the freedom to gathcer whatever
news they want. These are thmgs
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which you do not find in the East
European countries or in the Latin

American countries or in the South
East and Asian countries where ncows
15 controlled, the gathering of news
is not as free as it is in this country.
Let us improve the image of India so
that we can present a hetter image
elsewhere.

Regarding the output of material,
as I said, we do not do any propa-
ganda. It is not our intention to do
propaganda. Our inilention 13 onty
to give them information. For 1nz-
tance, thcre are morsecast iransmis.
s.on services twice a day. About
5000 wonis are sent abrcad every
day giving all our Miss cns news ol
what ig happening. The'- 1s a tele-
printer service which c¢ov.rs  about
fortyeight Missions and th se Missions
serve various other Missiors around
them and then of course there are
press telegrams to those Missions
where they do not have teleprinter
link. To say that our Missions are
not supplied with news and informa-
tion is also not correct because enough
information and enough news are
given. One of the Members pointed
out that in one place he found that
they were not making use of tie
material] but even that is not now
possible because we exercise stricter
control over them. Therefore even
that is not correct.

Nov. 1 come to the crux of ine
Resolution, namely, about having a
Committee of fifteen Memberg of Pa.-
liament. Now what will the Meir-
bers of Parliament do” Wor instance,
we know the views »f > Membars
because in the last thirteen vyears 1
have been sitting nere and listeni.g
regarding
external publicity and these pomts
are note{ by the Gove:ament, noled
by the Ministry and thev are discuss-
ed in the Ministry at these cc-
ordination mcetings and we fing out
how best we can implement the siug-
gestions made by the Members. This
is being dore year after year. Then
of course we have the P.ALC. and the
Estimates Committee which also 1ake
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into consideration these poinis which
are raised by the Members. There-
fore what more can the Members of
Parliament do by going round? That
is the point. Now we have about
seven teamg of Members of Forlha-
ment who wiil be gouing. Two nave
alrealy gone and others are on their
way and lot us see what they will
have to report when they come back.
One thing T would like to tell you.
People think that if a map from the
public life or a team from the public
life go to a new country, it will be
able to do much rore than tha per-
manent diplomat who 15 staticned
there. Now when they go, whom do
they consult? Where do they get the
information? From the permanent
diplomat. With whom do they
discuss? In the presence of the per-
manent diplomat wilh these officers.

How do we gain by it, T cannot
anderstand. The idea that our . . .

SHRI ARJUN ARORA: Why
taey being sent?

are

SHRIMATI LAKSHMI N. MENON:
I "o not know. You must ask the
persons or authorities who are respon-
sible for sending them, What I am
trying to say is this. Perhaps it is
good to promote goodwill. Perhaps it
is to see more people coming and
going and perhaps it wil] mean tha!
we are ftill keeping our friendly re-
lations with other countries; othe
wise, thrre is very little more that
can be done than by the Ambassador
who is already posted there who is
fully informed about the situatio.
there. To think that because th:,
are service men they do not love ouc
country or because they are service
wen they do not interpret our cou -
try properly, it is all being unneces-
sarily unkind because 1 would not
like to be so uncharitable as to sav
that anyone of our officers or anyon:
¢f the officers of the Government cf
India is less patriotic than any of us.
Everybody tries to do his or her jub
troperly. May be they are not pert-
fect After all we cannot have per-
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and I think this is being done.
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Therefc-e I do not think that a
Committee like the one suggested in
the Resolution will have any value at
all, Moreover among the Membais
themselves I found great disagrs.-
mant because some of the Memb :=
did, in their intervention, say that
such a Committee may not be useful
and the only reason why they have
brought this Resolution is to get an
opportunity to have a full-dress de-
bate on external publicity. I think if
they want to supplement this mate-
rial, they should really have a debate
on every Department of the Govern-
ment because we have very little time
for our Budget debate and other things
and Private Members’ Resolution
time can be used to have a full-dress
debate on each Department. I think 1
must say that our Ministry is unneces-
sarily harassed, It always happens as

if evervthing, the entire image of
Indiz presented abroad .
SHRI ARJUN ARORA: Get help

from the Ministry of Home Affairs.

SHRIMATI LAKSHMI N. MENON:
. . . the entire thing is really depend-
ent upon the one Ministry which is
not even an administering Minijstry,
which is only a representative Minis-
try, which tries to put out in the best
possible way, the image of India and
ag I pointed out earlier, if the image
of India at home is bright and shin-
ing, then we will have our job very
easy indeed, We are a free country
where we have free'om of informa-
tion, where everybody has the right
to think what he likes, say what he
likes write what he likes, we are
misunderstood because of the possi-
bility of biassed reporting.

One more point before I conclude.
People think that if we have officers
who know the language of the place,
then that country will be on our side.
Now all the people who are in Eng-
land are peole who know or speak
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English and most of the people who
are in Moscow are people who do noi
speak Russian and yet Rugsia is on
our side all the time and England is
not on our side but mostly against us.
Why? Because the Russian policy is
such that it wantg friendship of In lia,,
wantts the understanding of India,
England does not care for it and
therefore let us not think that by
having an External Publicity Divi-
sion going on full forc: in publicising
whatever we have to do is going to
bring us friends. Ags Mr. Sen Gupta
has said, let us not be so naive as to
imagine that by putting out a few
pamphlets or giving a few interviews
or writing a few articles we could
change the policies of a Government.
I am sure Members of Parliament are
mature enough to know that these are
only adjuncts to spread information,
not a method tp change the policy of
any country,
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Thank you.

SHRI P. ABRAHAM (Pondicherry):
Madam Deputy Chairman, I am very
happy that the entire House has taken
a keen interest in this Resolution of
mine. Also I am grateful to the many
hon. Members who have discussed at
length the various weak points and
suggested how our external publicity
has to be reorganised to impress the
nations of the world more effectively
anq purposefully with our stand, our
policies. After prolonged discussion
on the subject for two days, Madam,
now my reply has become all the
easier in view Of the almost unani-
mous opinion that our external pub-
licity i lacking in initiative and drive
and therefore has to be reviewed with.
out further loss of time. I think that
the Government are now well aware
of all the criticisms and all the sug-
gestinns from the various sections of
this House. Stress has been laid more
particnlarly on the functioning of our
embassies abroad, on the proper sel-
ection of our ambassadors, envoys,
press attaches, and go on to function
in foreign countries, on the dissemi-
nation of news, on the character or
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tone of our publicity, on the coordi-
nation of the concerned Ministries, on
the training of the information per-
sonnel ang also on the getting up of
a central agency to co-ordinate the
activities of the External, Information
and proadcasting, and Defence Minis-
tries, and so on. Now I do not wish to
take more time over the details as
many of my learneq colleagues have
done full justice to the various aspectg
of this important subject, which has
taken a considerably long time of this
august House. The very purpose of
my Resolution to focus the attention
of the Government on thig subject of
the day has been, I think, well served,
as is evident from the almost un-
animous support I received from al-
most al] the Members whao partici-
pated in this discussion,

SHRI LOKANATH MISRA: If there

is unanimity, let us put it to vote and
find out.

SHRI P. ABRAHAM: Now, Madam,
considering the present activities of
our Government in this field and also
taking into consideration the various
steps that our 'Governmenf is Yow
contemplating, and also hoping that
our viewpoints and suggestions will
be considered seriously by the Gov-
ernment, I feel it ig not necessary for
me to press this Resolution. Therefore,
Madam, I beg leave of the House to
withdraw my Resolution.

The Resolution was, by leave, with-
drawn,

RESOLUTICN RE APPOINTMENT

OF A PARLIAMENTARY COMMI-

TTEE TO EXAMINE THE FOOD
POSITION OF INDIA

THE DEPUTY CHAIRMAN: Re-
solution No. 2 by Shri Sitaram Jai-
puria. You seem +¢o be hesitating.
Have you not made up your mind?



